CENTRAL ADMINISTRATIVE -TRIBUNAL, PRINCIPAL REMNCH !

Original Application No.2191 of 1997
; l(-/ :

New Delnhi, this the day of  Nowvember, | 998

Hon ble Mr. N. Sahu, Member (Admimy)

Shri  vedpal Singh s/o Shri Ram Pratepn .

Fal, Ex. Casual Gapgman under Permanent

Way ‘Inspector, Kanoj, Fatehgarih, Rfia Cjo

Ram  Partap Singh, HoNo. 138A, Gall No.7T, -

Madoll Road, New Delli ~APPLICANT

By Advocate Stiri B.S.Mainee)

Ve sus
Union of India = Through

he General Manager Morthern Eastern

£, The Divisional Rallway Manager, North X s
Lastern Railway, Tzatnagar. -RESPONDEHNTS

{By Advocate Shri P.S. Mahendru) .

ORDER

By Mr. N.Sahu, Member (Admrw )

The. applicant seeks a. direction to the

\ .
rezpondents  to place his name on the " live casual

\

'

labour register in order  of his  s=eniority and

reengage hls services without any further delay.

v

Z. ’ The applicant worked as s casual lapour From

¥4,7.1979  to May, 1986 fFor Intermittent neriods, He

s aggrieved because being the senior  most CEnlal

. 0

Iabour on the Tzatnagar Division of the North-Eastern

Rallway, he is %ei notvreengag&dv> It is steited that

Ehe applicént\a&quired tempmr&ry status after mutﬁinq

In 120 days of.continﬁous work: This is disputed by

the respondents but the vespondents have adinl tted

that the working periods given by the applicant  was

Coviact, They also  stated that the name of s
, o )

v




= 7

& applicant  Ffigured at serial no. 70 of the live casual

labour’ register
aver i ed thak e
'reengag@d after
the ﬁnmlimanﬁq

it fias

Tinis

virﬁually

of PWI-II, Kannaui. They fur Lhe

casual labour has been engaged or
May, 1986 in the seniority unit of
O.A,

can be disposed of because

hacoine infructuous, Tha

applicant  had prayved for his name on Lhe Live casiusal

laboui register.
rezpondents,
5. , In bhe
6 a direction to

spolicant as and

to juniors  and

applicant s senlority  in

registei.. No

mKv.,

That has been adwitted by the

result, O.A. i3 disposed of by

the

Lhe respondenta Lo “Eeligags

when work is available in preference

cutsiders in  accordance witlh  the

the live casual labour

costs,

Weomnimdrordhe s

(. Saiwr)
Member (Admmy)
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